
 LOK  SABHA  DEBATES:

 LOK  SABHA

 Tuesday,  December  27,  +1971]Agrahayana  30,  7099
 (Saka)

 The  Lok  Sabha  met  at  Ten  of  the  Clock.

 {[Mr.  Speaker  in  the  Chair}

 PAPERS  LAID  ON  THE  TABLE

 Notification  uNDER  Moror  Ventcres  AcT

 ‘THE  MINISTER  OF  PARLIAMENTARY
 AFFAIRS  AND  SHIPPING  AND  TRANS-
 PORT  (SHRI  RAJ  BAHADUR)  :  I  beg  to  lay
 on  the  Table  a  copy  of  Notification  No.  67/71)
 F.  No.  34-!3/70-TR  (Hindi  and  English  ver-
 sions)  published  in  Andaman  and  Nicobar
 Gazette  dated  the  !2th  May,  1971,  making
 certain  amendments  to  the  Andaman  and
 Nicobar  Islands  Motor  Vehicles  Rules,  1939,
 under  sub-section  (3)  of  section  33  of  the
 Vehicles  Act.  1939.  [Placed  in  Library.  See
 No.  LT—320/7!]

 Seconp  Intrrim  Rerort  or  Tuirp  Pay
 CoMMISSION

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI  K.  R.
 GANESH)  :  I  beg  to  lay  on  the  Table  a  copy
 of  the  Second  Interim  Report  (Hindi  version)
 of  the  Third  Pay  Commission.  [Placed  in  Library.
 See  No.  LT—32/7]].

 REviEW  oF  ANNUAL  REpoRT  OF  BHARAT
 Axvuminium  Co.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES  (SHRI
 SHAHNAWAZ  KHAN):  I  beg  to  lay  on  the
 Table  a  copy  each  of  the  following  papers
 (Hindi  and  English  versions)  under  sub-section.
 (l)  of  section  6!9A  of  the  Companies  Act,
 956  :--

 qd)  Review  by  the  Government  on  the
 Working  of  the  Bharat  Aluminium  Com-

 pany  Limited.  New  Delhi,  for  the  year
 1970-71.

 (2)  Annual  Report  of  the  Bharat  Aluminium

 Company  Limited,  New  Delhi,  for  the
 year  1970-71  along  with  the  Audited
 Accounts  and  the  comments  of  the
 Comptroller  and  Auditor  General  there-
 on.  {Placed  in  Library.  See  No.  LT—
 1322/71].

 Awxxuat  Report  of  Prrss  Councin  or  INDIA
 AND  A  STATEMENT  RE-Mysore  Govt.

 NoTIFICATION.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  (SHRIMATI  NANDINI
 SATPATHY)  :  I  beg  to  lay  on  the  Table—

 (i)  A  copy  of  the  Annual  Report  (Hindi
 version)  of  the  Press  Council  of  India
 for  the  year  1970,  under  section  48  of
 the  Press  Council  Act,  1965.  [Placed  in

 Library.  See  No,  LT—4323/7]]

 (2)  Astatement  (Hindi  and  English  versions)
 explaining  the  reasons  for  not  laying  on
 the  Table  the  Hindi  version  of  the

 Mysore  Government  Notification  No.
 G.S.  R.  72  published  in  Mysore  Gazette
 dated  the  l0th  March,  1971.  [Placed  in
 Library,  See  No.  LT—324/7].

 NOTIFICATIONS  UNDER  Export  (Quaurry
 Conrro.  AND  Inspection)  Act,  TEXTILES

 Controu  AUDIT.  ORDER,  ETC,

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  C.  GEORGE)  :  I  beg  to  lay  on  the  Table—

 qd)  A  copy  each  of  the  following  Notifica-
 tions  (Hindi  and  English  versions)
 under  sub-section  (3)  of  section  17  of
 the  Export  (Quality  Control  and  Inspec-
 tion)  Act,  963  :—

 (i)  The  Export  of  Frozen  Lobster
 ‘Tails  (Inspection)  Rules,  497


